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“ OFT-‘lCl?._Q F Tl-IELCH i E E-'__.i UD IQIAL MAGIST_RATE_: EAST DISTRICT
_KAR__K_Al- DOOIYIA COURTS : DELI-II

QRDER

in view of joint request nenzenvetl [- om Ms. Ritika Kansal Ld. JMFC, Sh. Sandeep, Ld. Relieving Judge (East),
Ms Sonam Singh -ll Ld JMFC and Sh. Pri-tn Ra Ld JMFC, East, Karkardoonna Courts regarding exchange of duty as
Duty JMFC for the month of August ‘Z025’, Dunn Roster bearing no. 566ICJMIEAS'I‘lKKDIDelhi dated 24.07.2025 is
partially modified, as under:-
 ——a--— —~ --- -—~. —f -- ; i - 7. c_ _

Sl. Name of the Duty MM Duty to be-1|
No. ‘ performed In place of

l on 1
._._-s__..i._-_-i ___ . . __ . ___ ___._i.____..__i_i_ii

i 1 Sh. Sandeep, Ld. Relieving JMI (1(E.. st) I Ms. Ritika Kansal. Ld. .IMFC,(E.ast) -4
- R/0 B-S92, Gali No. 6, Ra-ivetn Colony l ‘(Mahila Court-02}. ,

Gharoli Extn, Delhi-l ntnmts. | on".-on:-2025 l R/0 B-Block, Flat No. 1104, en“ Floor, Judicialn itilificers Flats, Sector-26, Rohirti, Delhi-
- £10042.

 -___._ _, _ _, _H_.__._ __, _ . _ _
ll Ms. Sonam Singlt-II, Ld. JMF C{M ihilu | Sh. Pritu Raj , I..d.JMFC-01 (East) l

n M Court-01)/East U7_u8_2025 R/0 Flat No. 30 D, Surya Apartments,
. R10 Flat no. SIB, Ground Flo:-n, R- Block, |Sector-13, Rohini, Delhi-110085. H
Dilshancl Garden, Delhi L
Sh. Pritu Raj , n.a.nvu-c-or (new) lMs. Sonam Singh-ll, Ld. J1VfFC(Mahila F

‘ nRlo Flat No. 30 D, Sunya Apt-nrtnnenns. | m_o8_2u25 |Court-01)/East l
,Sector-13, Rohini, Delhn-1 1-J08 3. 1 |Rlo Flat no. 51B, Ground Floor, R~Block, ‘Dilshand Garde Delhi

________.,_ .,.-____l__ "* _, C

.1.-_

Court No. 24 is allocated for the work oi tl e Duty Magistrate on 05 th August’ 2025. The Reader, Ahlntad,
Steno and oderly deputed to this court at e directed to report for duty on the specified date and assist the
Learned Duty Magistrate as required. The Althnatl must ensure the proper handing over of all files to the
concerned court. The staff oi concerned (Io art shall be responsible for putiing the required work of the said
Courts before the Ld. Duty-Magistrate. ___‘ _____ ’_

Rest of the conditions inn c rcuhir ‘\o l%’l$l-_zl{D7;iDL§T‘_“‘dated 24.07.2025 , shall remain unchanged.~ §~ ; ’%.<;;,\,-».
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F7 B 9‘ _‘ } A {Rug} Neera] i<tTmar)
_ I Ch|eIJud1ctal MEQl5ll’3lB, East

-~ ‘ " ' Karkardooma Courts, Delhi
N0. 5--3-—&i--CJMIEASTfl(K 'll,i_* ___; - / Dated: 04.08 .2025
Copy for information to:- HE 01%; ll . '

1. The Ld. Registrar Gn-nenal. High (no.1 o - at New Delhi.
. The Principal Distritt 8: SL‘S<.n()fl\ Jud ge (l-IQ,) and West, THC, Delhi.
. The Principal Disuitt & Sessnor. Jude 2 East, North-East, and Shahdara, Karl-zardooma Courts, Delhi.

The Principal District & Sessnor Judge, New Delhi, Patiala House, New Delhi.
. The Principal District 81 Sessnon Jud; t: North, and Non'th- West, Rohini, New Delhi.

The Principal Din-trit t & St-ssnor Jud; e, South-West, Dwarka, New Delhi.
. The Principal District 81 Session Judi e South, and South-East, Saket, New Delhi.

The Principal District 8n Faessim. Juth e-cunn-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.
The CMM, Central .nnnd West (1 ns Ha mi), New Delhi (PHC), North 8: North-West (Rohini), S0uth- West
[Dwarka), South 81 Stiutlt-Last t Sake J, North-liast and Shahdara, Karkardooma Courts, Delhi.

10. The Ld. Secretary, l)l SA East, Kirk. rdooma Courts, Delhi.
11. All the Ld. Metropolitan tvl-tgis. rates East District, Karkardooma Courts, Delhi.

$2./The lncharge, DlSl.l'lCl llourts Vteh-S .e Committee, Tns Hazari Courts, Delhi.
13. The lncharge Connputcr Bnancln, Kan kardooma Courts, Delhi. (uploading on Layerslweb-Site).
14. Superintendent lxdmnn. .nnd t an Tale tr; Brunch, Karkardooma Courts, Delhi.
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lncharge Pool Car, l(£lt‘ltardt1o|ttrt '.;our~ t, Delhi.
lncharge Cash Branch, Kn1t‘iiaI‘tl0(t‘tti-.1 C ourts, Delhi.
Director of prosecution, l.It.~lhn thr Pros :cution,Branch, KKD Courts, Delhi.
Chief Public Prosecutor, Katrkardnnonna Courts, East, Delhi.
The Corurnissionen of Police, Del ti ant DCP, East, Delhi.( Through Chowki lncharge KKD,Delhi.)
The I G (Prison), 'iihar lat}, Delhi‘ Ne\ Dt-llti.
Lock Up Incharge, K€il'l\¢1t'l.i(Jl;I‘.li.l, Deli .
Information Centen(E-Sewn Ktnnd-"a), h arkardouma Courts, Delhi.
Video Conference Room, l<arkart-oom- Courts, Delhi. \
Web-Site Committee i(.0nnptm'r Ilrunc 1].
The Secretaries, Bur Assocn..ttion, KKIJ Delhi
Office Order File.

(Ftuby Neera] Kugpr)
Chiei Judicial Magistrat ,East
Karkardooma Courts?Delhi
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